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| TRIPURAACT NO.1OF 2016.
|

THE TRIPURA APPROPRIATIONACT, 2016 (THE TRIPURA ACT
NG OF 2015,

AN
ACT
fo provide for the withdrowal of certain sum from and out of the

Lonsolidated Fund of the State of Tripwra for the sgrvices of the financial
year Z2015-16. |

BE it ﬂna{:ted by the Lﬁmsiatw& Asss:mbiy of Tripura in the smfy-qrx
year of the epublic of Indaa as follows: -

Short Tidle I. This act may be called the ' Tripura
Appropriation Act, 2016, '

fsswe of @  sum 2. From and out of the Consolidated Fund of
Ms,1362,76,00,000/- out of the State of Tripura, there may be paid sums i

the Consolidated Fund of - net exceeding those speclﬁc«d in column-3

the State of Fripura for of the S{:heduie amounting in the aggregate

e Financial to the sums of Rupees one thousand three

k) Year 2015-16. - | R’nllmdred sixty-twe crore seveniy—sxx lakh

only towards éefraymg the. several charges
which will come in course of payment
during the financial year 2015-2016
(hereinafier referred to as the said year) in
respect of the . services and _purposes
specified in column-2 of the said Schedule,

Approprigtion. 3. The sums authorized to be pa;d and apphed
- from and out.of the Consolidated Fund of
the State of Tripura by this Act shall be
approprlatcd for the services and purposes
- ekpressed in the Schedule in relation of the
'sald year.
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THE SCHEDULE
{gﬁ%géﬁﬁﬁﬁ {2 & 3}
Tripura Bill No.2 of 2018

_ (Rs. In ki)
2 ' 7 3 '
Sum Wk exceslding "
. m. .
o . - Charged on the T | Grang
Guervises and purposes Consalidated Fuad Voted bf__‘_af“m!_:, P o
Revenume | Capltel | Total | Revenwe | Cruiial Totar |
Depurtment of ' T = :
Paaiiastotraey. Aiies 0.00f 000l 000 40203 c.00f 40203 40203
{ivornor's Secretariat 13.80 4.00 13.86 0.4 O_DO 0.00 13.86
General Administraton - ' ) : _
iS4 Diopartment 0.00 000l oo0pf - 008 115800 11590 11590
Slaction 0.00 000 0.00 463.00 0.00 463.60 463.60
Law Department | 000] o000 0000 270.8e| 1310930 ivsiss] 178158
Revenue Departtignt 640 0.00 0.00f 3001.38] 1172.06 4173.42) . 4173.42) 7
General Adiinistration |- ' ' ] '
(P&T) Departmen: - 0.00f  eoof oo00] 152 - 000 15420 1512
Statistical Department. 600 600 000 29.50 -0.00 2950 29.50
 Home(Police] Department 000f  0.00 0.00f 1177.31) 2759.45] 393676 393676
Transport Repartaent 000]. 0.00]  0.00; 38z.00] 95844 1340.44 1240441
Co-pperaiion Department | 0:00] 13363 133.63] 224.00 9784 32194 455.57
Pubiic Works [RE0] D DA SR B R B
S 47500/ 3500.00) 5975.00) 11607/ 48857 500193 10976.92
Powts Deparunest t.ool 000 o000 757.00 0,00 . 75700} 757,00
PW(WR) Departrsent . _ T T I
: 73.62] 0.00f. 13452 T23.03 248.48 1673.81 1747.13¢
Hoaith Departoront S T : :
0.0 _190.78 190,781 1875.06 Ol.l)f] 1875.06 2065.84
1.C.A.. Depariment enol  oool  000p 88071 000  ssn7i| %01

3
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(See Section (2 & 3)
Tripura Bitl No.2 of 2016 &
. ‘ 3 (Rs, In. lakhé)
1 2 3
Sym Not exceeding
Ho . - B,
o . . Charged on the e o Grand
v:f“ Servigenand prepases Consolidated Pusid Riodabes Riitins Total -
Revenue | Capital! Total | Revenue | Capital Total
19 [Tribal Welfsire Department . o ' ‘
. ‘ ) _ a00l 000 0.08] 3392.00f 15667.95| 19059.95) 19059.95
70 [Wellae of SC Department S S R R .
. T 0.00}  0.00 000 1080,66] 6900.79|- T9B145| 798145
31 {Food, Civil Suppliss & | T T G
Consumer Affairs - 0.00f  0.00 0.00]  262.50 1.97 264.47]  264.47
Panchayati Raj | _ o
23 Inepartment 0.00 0..0§ 000 45399 000 - 453081 45399
24 {Industries & Commerce : ' kB ~ '
 Ipegaitent 0.00] 000 0.00] 54048 601 . 54649 54649
25 {lndusteies & Commierce . T : '
(FLH & Sericulturey gool aod|  ooo] 5742) 000 57.42) - 57.42
26 \Fisherics Department 0000 0.00 0.00] 46355  57.53] s2ue8] 52108
27 |Agriculture Department 7380 37.69] 11148) 2046.05)  20.94) 2067.00] 217849
28 |Horticulture Department - 000 040 noo| 133150 5178 1383.28] 1383.28
30 lporest Depariment o00), 000].  000| 885.83 000 88583 88583
31 [Rural Development ‘ ; ’ N ) AT
Bmarbrenh 0.00{ 000 000 2872.94) 225182 512406 - 5124.06
3 |TRP. & P.TG. 4 T N A
Departrert 060} 000 000| 110205  ©0.00] 1102.05 . 1102.05
33 |Science, Tech, & T T DR N N i
Environment Depariment: 0.00 0.00 0.00), ' 000} 34314 848,14 848.14|
34 |planaine and Co- | 2 f R R " ' A4 -
g ool pool: o g0 - 156.00] 00 186,
i Seperingrk 000} 000+ 000 000l 15600) 15600} 156.00
g |Urban Deechopment seas|. ooo| 867l . 00| 923369 323369) . 332044)
Departmert i : , 1 .
36 |Home (Jail) Pepartment 0.00f 000 0.0¢ agol  1m2s|  is2s| 1823
. 4
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R, In lakhs)

Ho,
ol
Votes

Services and purposes

i N Cﬁarged ot the ' -

Voted by Ausemsbly

_ Conslidated ¥y
e | Capital} e

Botal*| e

: gC‘apita:l_

Total .

1

Labi:-ur Orgamsauon .

Taoo] g

! 000

Yom)

15332

38

OA (Printing & Statioery)
Department: -

0o

r;

o0l 1 200.00|

sl

200,00 .

200,00}

39

A

Rducation (Highes}
Pepatiient

- oo}

000} ¢

- 0.00( . 994.48

2

+.994.48] .

“gv4.48|

Educéfiéu (School} .'
Departinent

“0.00] :

00|

0.00

"8807.48( 305177

" 11859.25

“11859.25)

e

Edtcation (Sacxa},) ;

Department

" 0.00]

0.00|

0.00]

: s ,I

0000 T 1232

1232

12,33

A3

{Education {Sports & Y.P,)

Department

0.00

Q.00

0.00

78537 ' 0.00

785.37

785.37

43

1finance

'9190,00

0.00

" 9190.00

17608,00]  115.00

17723.00

26913.00

44

[nstitutiong] Finance

.0.00

0,00

0.00

6.50 0.00

6.50

45

Taxés and Excise

¢.00f -

0.00

0.00

0.00[  179.92

179.92

179.92

16

Treasurics

0.00

0.00

0.00

500 000

60.00

60.00

High Court

21%.18

0.00

219,18

0.00] 0.0

0.00

219.18

Fire Service Or_gaxljsatio:}

_0.00

4.00

0.00

79.93 000

79,93

79.93

Fublic Works Ii)iVSj :

Depasiment

.00

0.041

0.00

1520.04{  1082.57

2602.61

2602.61

If;amily Welfare ang
Proventive Medicine

150.00

0.00

150,00

3562,00] . 14088.45

17650.54

'17800.54

Enxpioy:qcnt

0.00].

0.00

0.00

78922{ | 0.00

78.22

78.22

Iformation ’I'itaczlmololgj.r

0.00{

0.00

0.00

0.00{- : 104.00

104.00

104.00

5
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, THE SCHEDULE
{See Section (2 & 3)
Tripura Bill No.2 of 2016

n (Jér.m?dkfmf
1 2 I 3
Sum Mot excesding
‘ s, :
g Charged on the : Grand
] | lessRmAppees Cinsolidated Fund Yoted by Assembly- Totat
Resenue Caplt:i_d Total | Revenpe | Capital Total .
sy [Rallavenl Minoritics 0.00] .00 ool  s54.77] 864.12] 141B89) 1418.89
Pepartinent i
Hamie (FSL, FAC, : ok o o
58  |Prosecution, Coordinution G007 0.00 £.00 0.00 30.00 30.00{. .. 30,00
Cellt g - e L bl ;
59 {Tourism 0.00 LX) 0.00[ 7990 G.00 79.20) . 79.20
61 |OBC Welfare " oppof  o.eo 0001 23500  119.00 1¢q;;o . taRs50
5 ! ; . - s
GRAND TOTAL : 11282,21| 3862,16! 16144,31] $7526.45] 6250%.24] 120131.59| 136276.00

<

A K. Nath .
L.R. & Secretary, Law(In-Charge)
Government of Tripura -

Frinted at the Tripura Government Press, Agartala.



